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To: Kanishk Devesh Sharma <kanishkdevesh1@gmail.com>, Ayush Dev Bajpai <ayush.ips@gmail.com>, chairman-
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Dear Sir/ Madam,

Please find attached Status Report on behalf of the Respondent No. 2 - Municipal Corporation, Ujjain in the
captioned matter, as and by way of advance service upon you.

Thank you.

Regards,
 C. Ankeeta Appanna
Advocate on Record
Supreme Court of India

A-89, L.G.F., Defence Colony,
New Delhi - 110024.
Mobile: +91 9930191883
Landline: 011 41672693
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